
THE GAUHATI HIGH COURT AT GUWAHATI

To,

Sub:-

Ref:-

(HtGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No.Hc.vrr-76/ 199 a1 269{ 1a
Shri Kaushik Kumar Sharma,
loint Registrar (Vigilance),
Gauhati High Court,
cuwahati

Nladam,

in charge of your Court and office in your absence.

with reference to the above, I am directed to inform you that you have been

granted casual leave on 15.06.2021 and 17.06.2021. The Addl. Distrid & sessions ludge,

HailakandiandinhisabsencethenextseniormostJudicialofflceratthestationwillremain

Smti. Pranita Rani Rajmedhi,
District & Sessions Judge,
Hailakandi

casual leave.

No. JHD.-11202U10/2015 dated 08.06.2021

^
Dated Guwahati, the / O 1une,2021.

Yours faithtully,

s4./.

.TT.REGISTRAR TVIGILANCE)

Memo No,Hc.vu-76tsv298 6 71, dated lo -b'uv1
Copy to

1. The Project Manager, Gauhati High Court.
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A"

From :-


